
  CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
O.A. No. 4254/2015 
M.A. No. 3853/2015 

 
 New Delhi, this the 21st day of March, 2016. 

 
HON’BLE MR. P.K. BASU, MEMBER (A) 

HON’BLE MR. RAJ VIR SHARMA, MEMBER (J) 
 
1. A.I.R. & D.D. Technical Employees Association, 
 Through its’ Zonal Secretary (North Zone), 
 Sh. Shyam Vir Singh, 
 Aged 52 years, 
 S/o Late Shri Netar Pal Singh, 
 R/o III/227, Kamla Nehru Nagar, 
 Ghaziabad. 
 
2. Sanjay, Aged 40 years, 
 S/o Shri Anand Prakash, 
 Working as Engineering Assistant, 
 Posted at All India Radio, Rohtak. 
 R/o 145/9, Gali No.1, Vasant Vihar, 
 Sonepat Road, Behind Rathi Pump, 
 Rohtak (Har.).       .. Applicants 
 
(By Advocate : Shri Yogesh Sharma) 
 

Versus 
 
1. Union of India through 

The Secretary, 
Ministry of Information and Broadcasting, 
Govt. of India, Shastri Bhawan, 
New Delhi. 

 
2. Director General, 
 Doordarshan, Mandi House, 
 Copernicus Marg, New Delhi. 
 
3. Director General,  
 All India Radio, 
 Akashwani Bhawan, 
 Sansad Marg, New Delhi. 
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4. Chief Executive Officer, 
 Prasar Bharti, PTI Building, 
 New Delhi-110001.      .. Respondents 
 
(By Advocate : None) 

 

ORDER (Oral) 

By Hon’ble Mr. P.K. Basu 
 

 MA 3853/2015 filed for joining together is allowed. 

2. None for the respondents. However, the learned counsel for 

the applicants states that in similar cases, the respondents have 

granted the relief on the basis of representations filed by the 

similarly situated persons. The applicants also filed a detailed 

representation dated 13.06.2014 citing all the orders/judgments, 

on which they are relying for granting the relief. However, the 

respondents have not passed any orders thereon till date. 

3. In the circumstances, the O.A. is disposed of at this stage, 

without going into the merits of the case, with a direction to the 

respondents to consider representation dated 13.06.2014 of the 

applicants and to pass appropriate speaking and reasoned orders 

thereon, keeping in view the various orders/judgments cited by the 

applicants, within a period of two months from the date of receipt of 

a copy of this order. No order as to costs. 

 

(Raj Vir Sharma)       (P.K. Basu)          
    Member (J)        Member (A)        
/Jyoti/ 


